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PRESENT: CIIIET.JUSTICE M. M. KUMAR
Honrble president

SH. S. K MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE IIEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON 26.09.20T6

NAME OF THE COMPANY: Union of India
Vs.

M/s. Chitrakoot Computers pvt. Ltd.

SECTIoN oF THE COMPANIES ACT: 388(8) of rhe companies Act 1956 anit24lt242 of the
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Order

Orders pronounced.


